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SHRI R. V. SWAMINATHAN :
This question is regarding Danish
help for the scheme. It concerns
Danish Government. But regarding
the other points which the Hon.
Member has raised, Government has
got a proposal to help small farmers,
marginal farmers, Adivasis etc.—to
help them in pisciculture.
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feamat &1 sag F1§ @9 Adr fax

qraT & | SFETU HI GeH F &1 F1%
qrSAT 8 7

iy a1 grdtm faw v amfos
gia #&t (A divx fag) @ gw
AIFAT F dgd gic fFarAT1 &1, 7iat ®7
geraat &1 A1 fRgds saaqiz F17-
TIRIA ST A5G T3 FT g IAFT 1A
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e & S Gr-giz EF AT a9 8
ATET § IAFT AR IATHT IT
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T F1 AT TR N A wT fEgra
TAY Sq0T AE FrE A FHT TGy
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Protection of Wild Life

+
*607. PROF. NARAIN CHAND
PARASHAR :
SHRI RAJESH KUMAR
SINGH :

Will the Minister of AGRICUL-
TURE be pleased to lay a statement
showing :

(a) the steps taken by Govern-
ment to ensure the protectioh of
Wild Life during the past 3 years
including the current financial year ;
and

(b) whether any Samctuaries have
also been set up during this period,
and if so, the names of the places
where such Sanctuaries exist or are
proposed tobeset up in the near
future (Statewise) ?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
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MENT (SHRI R.V. SWAMI-
NATHAN): (a) A statement is
laid on the Table of the House.

(b) During the last three years
32 Sanctuaries have been setup in
the country. In addition, 18
National Parks are being set up. A
list of these Sanctuaries and National
Parks is laid on the Table of the
House.

[Placed in Library See No.LT—
3860/82]

Statement

(1) The Wildlife (Protection) Act,
1972 (53 of 1972) is now applicable
throughout the  country. In
Jammu & Kashmir, a similar law
has been adopted with effect from
10th January 1979.

(2) The forest (Conservation)
Act, 1980 (69 of 1980) has been
enacted mainly for preserving the
existing forests in the country,
which are the real habitat of
wildife in India. Under this Act,
no forest area can be diverted to
nonforestry purposes Without the
prior approval of the Central
Government.

(3) A network of National Parks
and Sanctuaries has been sct up
throughout the country. During
the last three years, 32 Sanctuaries
have been established in lifferent
States of the country. In addition,
18 National Parks are being set up.

(4) The Indian Board for
Wildlife, the main advisory body to
the Government on the subject of
wildlife conservation has been
reconstituted with the Prime¢ Minis-
ter as ils Chairman and the Union
Minister for Agriculture as the
Vice<Chairman. The Board has
established a Standing Committee
and three Expert Committees, one
each on Birds, Zoos and Flora.
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(5) The State Governments have
been advised, from time to time,
to give special attention to wildlife
conservation, —more  particularly
with regard to the proper enforce-
ment of the Wildlife (Protection)
Act, strengthening of the wildlife
wings/units and for enlisting public
help and support for  wildlife
conservation.

(6) The export policy for wildlife
and products/articles thereof has
been made more stringent.

(7) The financial outlays for
Central  Sector and Centrally
sponsored  Schemes of  wildlife
conservation have been stepped up
from Rs. 664.00 lakhs in the
Fifth Plan (1974-79) to Rs. 1210.00
lakhs under the Sixth Plan (1980-85).
This includes the following three
new schemes.

(i) Assistance for development
of National Parks of national/

international importance
(Rs. 100.00 lakhs).

(if) Assistance for development of
selected zoos (Rs. 50.00 lakhs).

(iii) Establishment of the Wildlife
Institute of India (Rs. 100.00
lakhs).

(8) ‘Project Tiger’ has been
continued with an enlarged pro-
gramme and outlayy. The Prime
Minister now heads the Steering
Committee of this project. The
Sixth plan outlay for the project
during Sixth Five Year paln (Central
assistance) is Rs. 500.00 lakhs. The
total population of tigers in the
country increased from 1827 in 1972
to 3015 in 1979-80.

(9) The Crocodile Project has
been expanded to cover nine States
and emphasis is being given to
breeding and reintroduction into
the wild.
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(10) In order to ensure manage-
ment of the wildlife resources on
sound scientific lines, training
facilities are being increased and
orientation courses for field level
officers are being introduced. An
international workshop was organis-
ed recently to develop techniques in
wildlife management and research
appropriate to Indian conditions as
well as to prepare a field manual
on the subject. In addition, specia-
lized training courses on veterinary
procedures, chemical immobilisation
and bio-telementry for wild animals
have been conducted. It is also
proposed to set up very soon the
Wildlife Institue of India.

(11) Special Status Surveys are

being conducted on endangered
species like the Indian Elephant,
the Indian Lion, the Great

Indian Rhinoceros, the Indain Bus-
tards, the Thamin deer of Manipur
and the Crocodilian species.

(12) For creating public aware-
ness as well as enlisting people’s
support for wildlife conservation,
the mass media of press, radio and
television are being used. Special
programmes are organised during
the Wildlife Week in October
each year.

(13) Inthe international sphere,
India has become a party to the
following important Conventions :

(i) Convention on Wetlands of
International Importance,
specially as Waterfowl habitat.

(i) Convention on Conservation
of Migratory Species of Wild
Animals.

(iii) International Convention for
the Regulation of Whaling.

In addition, India continues to
play prominent role asa party to the
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Convention on International Trade
in Endangered Species of Wild
Fauna and Flora (CITES). The
Third Conference of the Parties to
this Convention was hosted in New
Delhi  during  February/March,
1981. India is currently the Chair-
man of the Standing Committee of
the Covention.

PROF. NARAIN CHAND PARA-
SHAR : Inreply to the question,
the Minister has stated that the
establishment of the Wildlife Institute
of India is under the consideration
of the Government. I want to know
whether the location of the Institute
has been decided; if so, where ?

SHRI R. V. SWAMINATHAN :
The location has been decided ; and
32 Sanctuaries have been selected
and 18 National Parks havealso been
selected.

PROF. NARAIN CHAND PARA-
SHAR : Where is the location ?

SHRI R. V. SWAMINATHAN :
I will tell you.

PROF. NARAIN CHAND PARA-
SHAR : It says, ‘“‘Establishment of
the Wildlife Institute of India.”” Only
one name is required. I want to
know whether the location has been
decided or not.

SHRI R.V. SWAMINATHAN :
The area is Andhra Pradesh—Pran-
hita Sanctuary; Saddle Peak National
Park; North Button Island Park;
Middle Button Island Park; South
Button Island Park. They are in
Andaman and Nicobar Islands. It
is a long list. If you want, I can lay
it on the Table of the House.

MR. SPEAKER : He is asking
for something and you are giving
him something else.

PROF. NARAIN CHAND PARA-
SHAR : In reply to part (a) of the
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question, it has been said that a
statement is laid on the Table of the
House. Kindly see para (7), sub-
section (iii) on page 2 of the state-
ment. It says, “Establishment of
the Wildlife Institute of India
(Rs. 100.00 lakhs).” Where is this
Institufe going to be located ?

THE MINISTER OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT AND CIVIL SUPPLIES
(RAO BIRENDRA SINGH) : It
will start at Dehradun.

PROF. NARAIN CHAND PARA-
SHAR : Para (5) of the statement
says. “The State Governments have
been advised, from time to time, to
give special attention to wildlife con-
servation, more parlicularly with
regard to the proper enforcement of
the wildlife (Protection) Act.”” 1
want to know whether any cases of
the violation of this Act have been
brought to the notice of this Govern-
ment; if so, what are the cases, from
which State and what action has been
taken by the Government ?

SHRI R. V. SWAMINATHAN :
No Violation has come to the

notice of the Government. (Inter-
ruptions)
RAO BIRENDRA  SINGH :

Hundreds of cases of violation l_lave
been detected from time to time.
(Interruptions)

MR. SPEAKER ; There is a
lacuna here. (Interruptions)

SHRI INDRAJIT. GUPTA : We
also read the newspapers. (Inter-
ruptions)

MR. SPEAKER : There is a
lacuna here. He says, ‘“Nothing
has been reported.” They have just
- detected it. (Interrupiions)

PROF. MADHU DANDAVATE:
Here he says, no cases ; he is right
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when he says, no cases :
number.

no means

MR. SPEAKER : What action
do you take when yon detect these
cases ?

RAO BIRINDRA SINGH:
It is a State subject. Violation of
the Act...(/nterruptions) Prof. Dan-
davate, enfoicement of the Actis
with the State.

Wherever there is a violation peo-
ple are prosecuted and the question
of launching prosecutions is a State
subject. Law and order isa State
subject, as you know very well.
Hundreds of cases are detected.

SHRI SOMNATH CHATTER-
JEE ; Who 1is to control the
Minister ?

RAO BIRENDRA SINGH : And
we are trying to keep an eye on the
processing of the cases by the States
and whepever it comes to our notice
that there has been some lethargy on
the part of the State authorittes,
we always try and improve the
matter.

MR. SPEAKER :
Kumar Singh.

Shri Rajesh

it o FAR fag 0w e g,
Tt S ¥ qan e fead aaiemw &
FYT T & 1 TG TTT ¥ 1T FR |
& qradtg g 947 ST ¥ g q=Ar
1@ fs —

Under the Wild Life Protection
Act, 1972 the States are empowered

to issue shooting licences and per-
mits and fix the spots.

AT FEA &1 Aq@a a8 g fw o
WA TTH F1 gYlew Toq &1 qraT
g, @ A qar g fr Wdwma & fadr
fagd 3 ad & sar srdan o aqf 2
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¥ graw) qrawy & faw og wEAv
wgA T f Amr ok 31 e o
faget ax 800 gifue yfer & fau
wy feg ww § | 7g 91T & Tad A
AT, RIWNITATHFTEIE
Tau a8 gwmasTar |afe g g, -
Afas «hr @Y T &, TIETA HHAL
AT T § 1 A @y g fw
gIEe § Ffaeax gga, fefese
afwez, gfaw  gufidse fawdk
TI@ A AR AT-FY § AL 77
W@ g | ) g ZHARTEIR & & oA
grga qIR ¢ §, ag W fwe gew
Tg | TF qE THT GaT g g )
ST 91gar g fF g3 qrwel § g
FHTA FT HIE BZLAT & J1 AT IH
wq ¥ qftada s qr g €7

9 TAIFTE WTH HES &1 AT
F&r &, fF 554 si@ zwar 1974-79
& fau ar g 599 1980-85 I &Y
qIgErgT AT F "eadad g9 1210
aE wa wT R g 1§ ag S
argar & #7599 ¥ wE ¥ g Ay
SqqTYT gl Il !

STAqTE IST, GraAT HIX T F
aqgraTd =1 & fou oSETme wrE
g a7 fRgr g ¥R @y faaar
qgmET W ?

graad # Sl I1EIT WisIT =9
@ 8, 993 faq @ F1991E 757 @
g7

T 17 fag: wAT-OeET g5y
F QTN AL QT T T THEAN
afi & f® feaar-feaar 70 faar,
wfwe Juaw T Wit deglda &
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fag @sdldr av e@wrw g qIE
# qTE ¥ 1978-79 & & 100
qzdz &1 1978-79 F wa@r widf
F gFHa & SR ¥Z WM I
# & wf w# 50-50 &
"THIT 9T gH qeqrey faqdr g 1 50
qXHe dZw TEIHZ I § Wi 50
qIHE W F1 qU AT qEATE |
1973 4 1981 ax 2 U3 34 &9
wa & 309 22| F) Ay & AE,
TA R Agad g & fag faww 3
I | A 9% T T 41U T qATAY
7 2 fauar

T A 1981 F iz 27 A1
T WY 9 TIM H geIEl & are
o fg7 a7 g gfza agdq @ &
far =eq €2 TMEAAZE 7 AW
w17 £ )

St QHo TW Mured TyET : F4)
Famw g7

a1 fag 0 gAET weaT g

agd @1 €T® J Faq qrEeEr &l
g fm & Wt gfen /gy guiv
11 &za g fa=m  gfer 9 gy
AME & | ITF AL NW, FIo, qeq
N, FATzH, IEINI, TAME, HAA,
afwmrg, fafaww, sdmg  gfagw
EEQ, IFU AR AIRGIT |

qrar €2q § o a7 fagad-1
dqd g 98 FAl qeAT & ITH
fag #:15 giew argaa 797 &, 3%
faa garsa a8 &1 a4 fggaa-2 @
wH fgad-4 aF s FFAX §, IS
fag ez waddcy @gar gra EwT
wixdw M § fo fow.fow fww
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Rr&Te weaT or awar 8, wet-wi
e #Y feqdT qrare w2 § ar 4@y
g, se¥ ymfas argda 97 S
g | Iq¥ dTe TAA AT qAT AEF HY |

st astn gEIe f6g W0 AR
FA § qMET F g2 fa=re w37 7

A a@reer fag FIFT T 47
g 21 Tad @odr s §, gg A
HTq qATLY | .

ot Twn FAR fag . gEd wE
Ay F1 gfenm gral ®F aqm
w7 wfasr faar aar g 1| quaz F99g
AT T § TG G W@ & NI T
qg W@Wrg |

T Aty fqg @ 9EH HTEA 6
FHT 7T § )

SHRI JAGDISH TY1LER : The
Minister has taken cover on the
plea that it is a State subject. But
as far as national wildlife, birds and
fauna are concerned, that 15 a
national subject. 'When the Minis-
ter said that there was not much
poaching done, I think, he was not
rightly informed because we hear
from newspaper and police reports of
smugglers being caught with the
skin of animals. 1 think, there is a
lot of poaching being done. I
would like to know whether it i1s a
fact that nearly all the sanctuaries
established so far are being encroa-
ched upon by human life, thereby
narrowing the chances of survival
of our valued wild life? Is 1t also
a fact that poaching and smuggling
of valuable skinsy ivory and other
such things by smugglers and
poachers is a constant threat to the
established sanctuaries in India and
what steps are being taken to ensure
that this does not take place?
Recently there was a case of Bij-
not. This isa very important thing

CHAITRA 15, 1904 (SAKA)

Oral Auswers 30

because Government and Police offi-
cials have beencaught red-handed
shooting animals which are protec-
tive. When you are looking after
the animals in the sanctuaries, I
think, shooting under all the Sche-
dules should be stopped straight-
away.

RAO BIRENDRA SINGH: This
is a suggestion for prohibiting shoot-
ing completely.

So far as the Government of
India is concerned, we ury to adopt
all measures to sec that the poaching
of endangered species is reduced to
the minimum. One of the steps
that we have taken i1s to become a
signatory to the Convention of Inter-
national Trade for endangered spe-
cies. Under that Convention, e¢x-
port of products that come out of
the killing of endangered species is
prohibited completely. Crores of
rupees worth of goods are still lying.
We have not allowed them to be
exported. We are very strict about
that. (Inuterruptions)

I never denied that poaching does
not take place. We are trying to
improve our wachinery. We have
asked the States to establish separate
Wild Life Departments. Some of the
State Governments have already taken
action on that. We are trying to
persuade other States to pay greater
attention on that aspect.
(Interruptions)

MR. SPEAKER : Next questions.
Shri Satyasadhan Chakraborty.

SHRI SA1YASADHAN CHAKRA-
BORTY : Question No. 608.

SHRI CHITTA BASU : Question
No. 616 is an identical one. Kindly
take that up along with this.
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RAO BIRENDRA SINGH : Am
I to reply both the questions or
one question ?

SHRI SATYASADHAN CHAK-
RABORTY : 1 have put the
question. He is helping me.

SHRI1 CHITTA BASU: Kindly
take up Question No. 616 along
with this because it is similar to
Question No. 608.

MR. SPEAKER :
whether 1t is similar.

I do not know

RAO BIRENDRA  SINGH :
This question has come up in the
House many a time. 1 will again
reply 1it, Sir.

Central Study Team to visit
West Bengal

*608. SHRI SATYASADHAN
CHAKRABORTY : Will the Minis-
ter of AGRICULTURE be pleased
to state :

(@) whether the Food Minister
of West Bengal drew his attention
for the visit of a Central high-power
study team to tour West Bengal and
try to solve the State’s problems
which have arisen due to the
policies of the Food Corporation of
India ;

(b) if so, details thereof ;

(c) steps taken by Government
in this regard ; and

(d) if no steps have been taken,
the reasons thereof ?

THE MINISTER OF AGRICUL-
TURE AND RURAL DEVE-
LOPMENT AND CIVIL SUPPLIES
(RAO BIRENDRA SINGH): (a)
and (b). The Food Minister of
West Bengal in his letter dated
22nd January, 1982 complained
about the failure of the Food
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Cotporation of India to supply food-
grains for public distribution system
in the State during the period which,
according to him, was critical be-
cause of loss in production due to
absence of rain during September
and October, 1981, pest attack in
some districts and the cyclone
disaster.

(¢) The Union Food Secretary
visited Calcutta during the second
week of February, 1982 and had de-
tailed discussions with the Chief
Minister, Food Minister and Chief
Secretary to the Government of
West Bengal and the local officials
of the Food Corporation of India.
Steps to remove the various bottle-
necks in the smooth functioning of
the public distribution system in the
State of West Bengal have since been
taken.

(d) Does not arise.

SHRI SATYASADHAN CHAK-
RABORTY : The Hon. Minister
said that this type of question has
come up earlier for discussion. The
basic problem is allocation. Then
there is the question of quality and
also distribution. The West Bengal
Government has requested him
to send a high-power team and he
was good enough to send his Secre-
tary, who had discussions with the
West Bengal Government. But he
has not specified the exact steps
taken, even though the food shortage
still persists. As will be seen, the
allocation to West Bengal has
been drastically reduced. The
supply of foodgrains dropped from
3,55,000 tonpes in July to only
about 220,000 tonnes in January
1982. There is a drastic cut in both
rice and wheat. -

+MR. SPEAKER: .1 do not see
any slimming on your part!

AN HON. MEMBER: He is
living in Delhi.





